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Shrimati Savitri Nigam: May I
know whether any assessment has
been made to find out the number of
technicians necessary in the coming
years; and, if the answer is 1n  the
affirmative, whether a phased pro-
gramme for training has been chalked
out or not?

Shri C. Subramaniam: Yes, Sir.
Both have been done.

Shri Daji: When the technical pro-
gramme has been regularised will it
fulfil our needs for the coming Five
Year Plans?

Shri C. Subramaniam: Yes, Sir.
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LA S. Officers on Deputation from
States

*750. Shri P. R. Chakraverti: Wiil
the Minister of Home Affairs be
pleased to state:

(a) how many LA.S. officers are now
on deputation from the States to work
in the Central Secretariat under diff.
erent categories;

(b) what extra emoluments are
drawn by these officials while on de-
putation; and

(c) what are the special grounds for
requisitioning the services of State
LA.S. officials especially in the cadre
of "™Aar Secretaries

The Minister of State in the Ministry
of Home Affairs (Shri Datas): (a;
Under Secretary—29.

Deputy Secretary—~67.
Joint Secretary—45.
Secretary/Addl. Secretary—35.

(b) No extra remuneration is paid
Pay of these officers is governed by
the IAS (Pay) Rules, 1954.

(c) This system ensure:—

(i) that evolution of high policies
is not divorced from practical
administratjon, ie. adminis-
tration which comes into close
contact with the people and
their problems;

(ii) that the States, nn rcturn of
officers from the Centre, get
an all-India outlook;

(iii) a field from which officers
with proved abilities can be
selected for higher assign-
ments;

(iv) that the service cont:ibutes
to the administrative unity of
the country.

Shri P. R. Chakraverti: Is it not a
fact that the requisitioning of services
of State IAS Officers in the cadre of
Under Secretaries robs the chances of
promotion of senior Assis‘ant: here
such as the Superintendents?
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Shri Datar; No, Sir.

Shri P. R, Chakraverti: s it not a
fact that in the process of development
of the country the idea of putt'ng fer-
vour and devotedness to scrvice is
essential? If so, how is it that the
serior officers working at the Centrc
are no wbeing debarred from promo-
tion by getting people from the States?

Shri Datar: The Goverament: of
India ought to have officers, to @ cer-
tain extent, from al] the State services
As I have pointed out, there ought to
be a system of knowing what is hap-
pening at the other guarters where
actually contact with the people 1s
had. Secondly, so far as the Central
Services are concerned, they claim
that the whole cadre of Under Secre-
taries should be reserved fyr them.
This question was considereq by tie
Pay Commission and was o cs-Tiled.

Shri Daljit Singh: What iz the age
limit fixed for candidates to ap-
pear for the IAS examination at
present?

Mr. Speaker: That is nit covered
by this question.
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Shri Datar: A quota as such is not
fixed but, generally, we give them pre-
ference, so far as the Under Secrctary’s
post it concerned, to the largest ex-
tent possible. May I point out here

that 73 per cent. of the posts are held
by the members of the Centrai Sewre-

SEPTEMBER 3, 1962

Minister stated that

Oral Answers 5458

tariat. Service and only 6'8 per cent.
is held by IAS officers.

Shri Bhagwat Jha Azad: The hon
from different
States officers are drawn (o the Central
Secretariat for different cons:cerations
Is it not a fact that when suchh re-
quisitions have been made most of the
States have not been able to send the
requisite number of officers?

Shri Datar: We have fixed ihe quota
for the various cadres and, generaliy,
consistent with their requiremerts, ine

States are co-operating with us 1n
lending the services of their IAS
officers.

8hri Tyagi: Are these c‘ficers re-
quisitioned in the Centre by the 1me-
thod of Central Government picking
and choosing from amoungst them or
are they those whom the Stale Gov-
ernments have tried 1o throw up here?

Shri Datar: We inform hem of our
requirements in terms of the particular
type of work that we expect from
them. Then the States give us their
recommendation and we accepy them.

Shri Harish Chandra Mailur; May
I know if any criterion or procedure
has been laid down for drawing ofi-
cers and, if so, how does it happen
that from certain States you nardly
find any officers in the senicr cadre
while from other States officers are
dominating the senior cadre?

Shri Datar: There is no question >
any domination at all. Once upon a
time the number from .:ertain States
was somewhat meagre. Then we im-
pressed upon the State Governments
the advisability of giving as the re-
quired quota, not only only in our in-
terests but in their own interests alsn
Now the position is fairly satisfactory.
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Shri Datar: We have answered this
question a number of times. Or-
dinarily, a tenure nas been fixed. Ifis
three years, for Under Secretaries, four
years for Deputy Secretaries and five
years for Joint Secretaries. I might
also tell the House that after com
pleting this tenure, excapt when we
require their services for a  lenger
period, they go back as early as passi-
ble and otherg come in. This is a two-
way traffic and not one-way traffic.

Shri Hari Vishnu Kamath: Accrrding
to this programme waich the on.
Minister of State has outlined. is the
number of officers selected in  each
State proportionate to the strengib
of the cadre in that Staie and are the
officers selected from al] the Staies or
only from a few States at random?.

Shri Datar: That is what I have
pointed out, namely, that we have 1e-
ached parity to the largest extent
possible.

Shri Basumatari: May I know whe-
ther there is differential treatment bet-
ween IAS officers who have been re-
cruited directly and those who were
allowed to sit for the examiration from
the different services?

Shri Datar: This question is irrcle-
vant but I would like to dispel this
insinuation. They are treated alike.
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Shri Datar: I would not go to that
extent at all.

BHADRA 12, 1884 (SAKA)

Oral Answers 5460

5 7o Wo FAN : ¥ aWER

T 39 WMo qTo wwo whmAAT 1
fafesr eat & o fem 8, 99
m%wmq IAT T F
™ IR ¥ AR FEh g v
3I€H€R3 x fra wfmwiRal &

0

.Sh.ri Datar: Let the hon. Member
give notice of another question.
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Merger of A.F.HQ. and Ministry of
Defence

*751. Shri S. M. Banerjee: Will the
Minister of Defence be pleased to re-
fer to the reply given to  Unstarred
Question No. 2851 on tire 3th  June,
1962 and state:

(a) whether the proposal for the
merger of the staff of Ministry of
Defence and Armed Force; Headquar-
ters has been finalised;

(b) if not, the reasons for the de-
lay; and

(c) if finalised, the details thereof?

The Minister of State in the Ministry
of Defence (Shri Raghuramaiah): (a)
No, Sir.





